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No0 	A. 37/1997 
cO.13751-W/85 	 Date of order' s 01.09,99 

Present,: Hon ble Mr.. D. Pu kayastha, 	icial Member 

Honble Mr. G.S. aingi, Idministrative Member 

HARIHAR TRA 
vs.! 

UNION OF INDIA ND ORS. 

For the applicant : Mr. .C. Das, counsel 

For the respondents : Mr. 3. Mukherjee, counsel 

DER 

when the matter is t&<en up for hearing, Mr. P.C. Das 

appearing on behalf of the applicant su)mits that he did not 
regarc3,ing this matter 

receive any instruion from his clientand thereby he wants 

to retire f rorn this case. 

2. 	In view of the aforesaid ciumstances, the application 

is diissed as being not pressed. 

( G. S. MAINGI 5 	 ( D. PURKAYASThA) 
M43ER(A) 	 MEMBER(J) 
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